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MINISTRY OF RAILWAYS
(South Central Railway)
NOTIFICATION
Secunderabad, the 18th May, 2026

S.0. 2550(E).— Whereas, by the notification by Government of India, in the Ministry of Railways (Railway
Board), number S.0.No.6103 (E). Dated.30.12.2025 Published in the Gazette of India, Extraordinary, Part-II Section 3 Sub
section (ii), (herein after referred to as said notification) and issued under sub section (1) of section 20(A) of the Railway
Act, 1989 (24 of 1989), the Central Government declares its intention to acquire the land specified in the schedule annexed
to the said notification for the Construction of ROB in lieu of level crossing No.11 at Railway Km.346/20-22 between
Hasanparthi Road and Uppal Station in Hanumakonda District in the state of Telangana.

And whereas an extract of this notification was published in the daily newspapers Times of India on 07th January
2026, Andhrajyothy Daily News Paper on 07th January 2026 with the approval of Sudhir Kumar Sharma, Chief Project
Manager/ Gati Sakthi-I, Secunderabad, South Central Railway, under sub-section (1); Section 20A of this Act.

And Whereas, Competent Authority, Revenue Divisional officer, Hanumakonda have objections received for
Dandepally village of Elkathurthy Mandal, Hanumakonda District of Telangana State.

And whereas, in pursuance of sub-section (1) of 20 (E) of this Act, the Competent Authority has submitted its report
to the Central Government.
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Now therefore, on receipt of the report of the Competent Authority and in exercise of the powers conferred by sub-
section (1) of Section 20(E) of the said Act, the Central Government hereby declares that the lands mentioned in the Schedule
have been annexed. To be obtained here for the purpose mentioned above;

Further, in pursuance of sub-section (2) of section 20E of this Act, the Central Government hereby declares on
publication of notification in the Official Gazette, that the land specified in the schedule annexed here to shall vest absolutely
in the Central government is free from all encumbrances

SCHEDULE

Description of lands in Acquisition: Construction of ROB in lieu of level crossing No.11 at Railway Km.346/20-22
between Hasanparthi Road and Uppal Station in Hanumakonda District in the state of Telangana.

Area Type of
S1 Sy. nge nge under Name of the Name of the EXt;::;i as Structure
No No Title | Land A?qulsmon Pattadar Enjoyer Enjoyment with plinth
(in acres) area
Village: Dandepally Mandal: Elkathurthy District: Hanumakonda
Chirra Ramulu | Koyyada 0-18
S/o Komraiah Komraiah
Muppu S/o Yellaiah
Narasaiah Road 0-04
S/o Chandaiah
Koyyada
Komraiah
S/o Yellaiah
1 265 Dry Patta 1-06 Chirra Rajaiah 0-07
S/o Komraiah Road
Marpaka Emmade Bhagya

Bujjamma W/o Mahender 0-02

W/o Devaiah
Irrigation
Projects
Railway line

Muppu Narasaiah | 0-15
S/o Chandraiah

Panuganti Road 0-01
2 270 Dry Patta 0-03 Swaroopa Kokkirala 0-01
w/o Srinivas| Pravalika

reddy W/o Devender
Panuganti

Swaroopa
w/o Srinivas| Juppaka Srinivas | 0-01 1-  Thumma

reddy S/o Ailaiah Tree
Dugyala
Sampath Rao
S/o Malla Rao
Dugyala
Sampath Rao
S/o Malla Rao
Dugyala
Sampath Rao
S/o Malla Rao
Dugyala
Sampath Rao
S/o Malla Rao
Dugyala
Rajeshwar Rao
S/o Malla Rao
Dugyala
Rajeshwar Rao
S/o Malla Rao
Dugyala
Rajeshwar Rao
S/o Malla Rao
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Dugyala
Rajeshwar Rao
S/0 Malla Rao
Dugyala
Rajeshwar Rao
S/o Malla Rao
Pammidi
Rajeshwar Rao
S/o  Koteshwar
Rao

Jupaka Srinivas
Babu

S/o Ailaiah
Arebeli
Venkateshwar
Rao

S/o Errabelli
Linga Rao
Errabelli
Jagannath

S/o Sampath Rao
Kokkirala
Pravallika

W/o Kokkirala
Venkatesh

3 271

Dry

Patta

0-02

Maturi Rajaiah
S/o Lingaiah
Maturi
Venkatrajam
S/o Lingaiah
Marupaka
Anandam

S/o Jaya Raju
Maturi
Lingamurthi
S/o Rajaiah
Matturi
Venkateshwarlu
S/o Laxmaiah
Jannu Mogili
S/o Mankaiah
Ramagiri Sunitha
W/o Venkatesh
Pilli Rajaiah
S/o Veeraiah
Thallapalli
Narsingarao
S/o Komuraiah

Emmade Bhagya
W/o Mahender

0-01

Road

0-01

4 317

Dry

Patta

0-21

Pendem
Shyamsundar
Rao

S/o Sridhar Rao
Chirra Rajaiah
S/o0 Chandaraiah
Chirra Rajaiah
S/o0 Chandaraiah
Chirra Rajaiah

Chirra Rajaiah
S/o Chandraiah

0-12

1-Pipe Line
3- Neem|
Trees

Maturi
Rajalingam  S/o
Chandraiah

0-01

Road

0-06
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S/o Chandaraiah | Bompelly
Chirra Rajaiah Rajeshwar ~ Rao| 0-02
S/o Chandaraiah | S/o Chandraiah
Chirra Rajaiah
S/o Chandaraiah
Bompelli
Rajeshwar Rao
S/o Chandraiah
Chirra Yadagiri
Chandraiah
320 Dry Patta 0-33 Dugyala Bompelly 0-09 2- Neem Tress
Sampath Rao Rajeshwar ~ Rao
S/o Chinna| S/o Chandraiah
Mallaiah Dugyala Sampath| 0-01
Dugyala Srinivas| Rao & Srinivas
Rao Rao
S/o Chinna| S/o Mallal Rao
Mallaiah
Dugyala Dugyala Sandeep| 0-01 1- Pipe Line
Narender Rao
Aliyas Narender| S/o Rajeshwar
Rao S/o Lingaiah| Rao
Aliyas Linga Rao| Marepalli 0-02 2- NEEM
Dugyala Jalender| Sambaijah Tress
Rao S/0 Mallesh
Ei)(ialgilnlgzjle{sizvar Dugyala Sandeep| 0-04
Rao
Rao S/o Rajeshwar
S/o Chandraiah
. Rao
Bompelli
Rajeshwar R.ao Dugyala Jalender| 0-04 3- Neem Tress
S/o Chandraiah
Dugyala Rao ' 2-  Thumma
Thirupathi Rao S/o Linga Rao Tress
S/o  Rejeshwar| Road 0-12
Rao
Dugyala Sandeep
S/o  Rajeshwar
Rao
321 Dry Patta 0-04 Marripalli Marepalli 0-01
Sambaiah Sambaiah
S/o Mallesh S/o Mallesh
Marripalli Pedda| Marepalli 0-03
Mallaiah Mallaiah
S/o Pedda| S/o Ailaiah
Ailaiah
Irrigation
Projects
326 | Dry Patta 0-01 Dugyla Linga Pollati 0-01
Rao Rajeshwar Rao
S/o Veera Rao S/o Narsinga Rao
Dugyal

Sampath Rao
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S/o Linga Rao
Katkuri Suman
S/o Lingaiah
Polati Srikatha
Rao

S/o Rajeshwar
Rao

Naddunuri
Sammaiah

S/o Ailaiah
Polati
Rathnakar Rao
S/o Narsinga
Rao

Naddunuri
Shankar

S/o Ailaiah
Naddunuri Jaya
W/o Sariah
Cheripelly
Ramakrishana
S/o Sariah
Naddunuri
Jyothi  W/o
Sammaiah
Dugyala
Rajeshwar Rao
S/o Linga Rao
Total Ac 2-30 gts Grand Total Ac 2-30 gts

[F. No. CW.Dy.CE/GS/SC/ROB/11/20E]
SUDHIR KUMAR SHARMA, Chief Project Manager/Gati shakti I
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